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delink politics from religion, because 
otherwise, as what is happening in Pun- 
jab and Haryana today, tomorrow it 
may happen somewhere else. Let us 
accept this fundamental principle and 
delink politics" from religion. Religious 
questions can be dealt with separately 
on poltical questions, like Centre-State 
relations, and other questions, all the 
political parties could sit together and 
"find a solution. 

I come from a tribal area. There are 
some cultural organisations engaged in 
conversions. It may not have created a 
problem today; but it is likely to create 
a problem after 10 years. So, from 
now itself, we have to be alert about 
these matters and reach a consensus to 
discard all the communal and fragmented 
regional tendencies being spread by some 
pseudo-cultural organisations in the coun- 
try. Our tradition, from the days of 
Vedas, has been to show tolerance, to 
preach peace and friendship. This has 
been our tradition from the Vedas, and 
as preached by Guru Nanakf and that is 
how the great India civilization was built 
up. Dr. Rafiq' Zakaria gave a beautiful 
quotation how people from different 
nations have come and settled in this 
country and everybody has become 
Indian, and India has become so 'great 
by their contributions . This trp.diton 
has to be kept up. 

We are marching ahead. Non-aligned 
Conference opened a new saga; ASIAD 
hi>.s opened up new aspirations for the 
youth towards development of sports, 
such things are necessary for a healthy 
development jn cultural and social fields. 
Those who criticise these events, must 
understand that the world has become 
smaller and countries have come much 
closer, and events in one country have 
their repercussions in other countries. We 
know what happened in Sri Lanka and 
how Tamilians of Indian origin were 
in trouble. Our Government, with much 
efTort, has tried to have all-level political 
conference to settle the problem at the 
table. 

4   F.   M. 

Therefore, instead       of    allowing 
politics to be influenced by vio- 
lence by the activites of mafia gangs, 
criminals, terrorists and so on we should 
discuss things across a table setting 
aside whatever our differences may 
be for the time being that is why, 
the Government has given a call. Let us 
solve all problems through negotiations. 
Let us not be guided by emotional consi- 
derations and populist politics. Let us 
make all efforts to make the country 
healthy and strong and work hard for a 
prosperous India. 

STATEMENT BY MINISTER 
Situation in Punjab and  Haryana 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI     P.        VENKATASUBBAIAH): 
Mr. Deputy Chairman, Sir, the House, 
will discuss the situation in Punjab 
against the sombre background of con- 
tinuing violence against innocent persons. 
It is tragic that this violence is being) 
deliberately engineered to create bitter- 
ness and distrust between Hindus and 
Sikhs. Not only the Government but the 
entire country is concerned over these 
trends which militate! against national 
unity. It is therefore necessary that the 
debate should keep the perspective of 
national unity in view so that it may 
contribute to a solution of the problems 
facing us today. 

Before I deal with recent tragic happen- 
ings in Punjab I would like to give the 
House a brief background of the talks 
that Government have been having with 
the representatives of the Shiromani Akali 
Dal on the various demands of the 
Party. 

The Government have been discussing 
over a long period with the Shiromani 
Akali Dal the various demands raised by 
them. The demands fall into three broad 
categories viz. (1) those which concern 
the Sikh community as a religious group; 
(2) those which relate to the State of 
Punjab vis-a-vis other States; and (3) 
those which relate to certain general 
issues. 



 

The Government have in effect accept- 
ed   all the religious demands of the Akali 
Dal.     The    Government    have     already* 
announced that, in    the walled    city    of 
Amritsar including  Harmandir Sahib  and 
areas  around  Durgiana Temple, the  sale 
of tobacco, liquor and meat will be bann- 
ed within a demarcated     area.    Govern- 
ment also agreed to    direct    relay from 
Jullundur Station of All India Radio    of 
Gurbani from the    Golden    Temple for 
a duration of  1-1 j2 hour in the morning 
and 1/2 hour in the evening.   The carry- 
ing    of Kripans, conforming     to  certain 
specifications,     by   Sikhs     on    domestic 
fights has  also   been  agreed  to Even  in 
regard to the All India Gurudwara Act, 
to which affects States other than Punjab 
and Sikh communities    in   those    States, 
Government indicated  their readiness     to 
consider the formulation of Bill covering 
However,    the Akalis have been insisting 
that consultation should only be with the 
SGPC and that it is for the Government 
to get the concurrence of all other parties 
concerned before enacting    the Bill. The 
Akali Dal has not furnished a list of his- 
torical Gurudwaras and at different meet- 
ings different figures    have    been    yiven, 
ranging from  10 to 30. 

As regards relay of Gurbani from the 
Golden Temple the Akalis are asking for 
longer duration. Even though the Go- 
vernment had made arrangements for in- 
stalling facilities for the relay of Gurbani 
and had deputed personnel for this pur- 
pose, Government have not received the 
requisite cooperation in the installation of 
the equipment. 

As regards river water dispute, the Go- 
vernment's stand has always been that it 
concerns the entire people of Punjab as 
well as of Haryana and, therefore, a 
settlement on this issue has to take into 
account  the interests of both States. 

The Government were willing to refer 
the River water dispute between Punjab 
and Haryana to a Tribunal presided over 
by Judge of the Supreme Court to be 
appointed under the Inter-State Water 
Disputes Act.     The Akali     Dal has not 

maintained a consistent position on thfs 
issue. At one stage it was only a question 
of the Ravi-Beas waters. Sub-sequently, 
the question of Jamuna waters was raised 
by the Akali Dal. They have also sought 
to re-open the question of the allocation 
to Rajasthan, which the House will re- 
collect was settled much earlier. The 
Government's stand is clear. It is only 
the dispute between Punjab and Haryana 
relating to the surplus Ravi-Beas waters 
arising as a result of the Punjab Re-orga- 
nisation Act that should be adjudicated 
upon by a Tribunal. The issues relatingl 
to Rajasthan's share and the question of 
the Jamuna Waters cannot be thrown 
open in this context. 

Ag regards the territorial dispute, Mem- 
bers will recall that the Shah Commission 
has given Chandigarh to Haryana and it 
was in 1970 that Smt. Indira Gandhi as 
tlie Prime Minister decided that Chandi- 
garh should go to Punjab and that 
Abohar and Fazilka will go to Haryana 
and that all other claims and counter 
claims will be referred to a Commission. 
The Akali Dal demand is that while 
Chandigarh should be immediately trans- 
ferred to Punjab, all other cliams and 
counter claims including those relating to 
Abohar and Fazilka should be referred to 
a Commission. All sections of the Har- 
yana people are opposed to this. 

The Government have done their 
utmost to be helpful, without being un- 
fair to any State, and have announced 
their willingness to abide by any one of 
the following ' four  alternatives: 

(i) Implementation of the 1970 
Award; 

(ii) Referred all disputes and claims 
including the question of Chandigarh 
to a new Commission; 

(iii) Dividing Chandigarh between 
Punjab and Haryana and referring the 
remaining disputes to a Commission; 
and 

(iv) Adopting any other alternative 
acceptable    to    both the States. 
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i ne Akali Dal is not willing to accept 
an  of these alternatives. 

Under the general issues, the main 
de land of the Akali Dal has been for 
the appointment of a Committee of legal 
experts to review the question of Centre- 
State relaions, as demanded by their 
Anandpur Saheb Resolution. Govern- 
ment have already appointed the 
Sarkaria Commission with appropriate 
terms of reference for examining the 
issues relating to Centre-State relations 
consistent with the requirements of 
national unity and integriy. The Akali 
Dal is insistent that the Government 
should make a specific mention of the 
Anandpur Sahib Resoluion while refer- 
jng the matter to the Sarkaria Commis- 
sion.  Honourable Members will agree 
that the kind of propositions contained 
in the Anandpur Sahib Resolution can- 
not be subscribed to by those who have 
the unity and integrity of the nation at 
bear. At one stage he Akali Dal agreed 
to give up this demand but have subse- 
quantly revieved it. The Akali Dal is at 
liberty to place any submissions which 
they wish to make, before the Sarkaria 
Commission, which fall with items of 
reference. 

In the course of negotiations, Govern- 
ment on have sought assurances from the 
Ai ali Dal that religious places should 
nol be used for the storage of arms or 
for harbouring those wanted by law 
enforcement authorities. Assurances were 
also  sought. that disputes with religious 
groups should be settled peacefully 
and without violence.- No such assu- 
rances have been forthcoming. On the 
other hand violence has escalated and 
the Golden Temple Complex has been 
allowed to be used for -hoisting- the so 
called Khalistan Flag. .The perpetrators 
of the Seditious act are yet to be surren- 
dered to be dealt with according to Law. 

And now.the Akali Dal has. raised a 
new lemand. asking for amendment of 
Article 25 of the Constitution. What is 
more, instead of proceeding to seek an 
amendmen through constiutional incans, 
they have' reserted to a programme of 
burning a part of the Constitution.    This 

deliberate display of disrespect to the 
Constitution has shocked the entire 
nation. 

Government have always expressed 
their readiness to find solutions through 
negotiations. It was in this spirit that 
the Government invited -Jie leaders of 
Opposition Parties to participate in the 
talks with the Akali Dal. The Tripartite 
conference on 14th February was one 
more such effort in this direction. 

The main issue discussed at the Tri- 
partite meeting was the one relating to 
territories. Some useful suggestions 
emerged and the meeting was adjourned 
to the next day to resume further discus- 
sions on them. In the meanwhile com- 
munal violence broke out in various 
parts of Punjab, and the meeting decided, 
following the suggestion made by the 
Opposition leaders and Akali representa- 
tives, to adjourn for a short interval to 
enable the Akali leaders to return to 
Punjab and help in the process of 
restoring peace and normalcy in that 
State. 

The general expectation was that the_ 
meeting would be resumed after three or 
four days. In fact the meeting was pro- 
posed to be convened on the 20th. But 
Government have learnt with regret the 
reported decision of the Akali Dal that 
they would not participate further in the 
tripartite talks. Meanwhile, acts of 
violence on a considerably escalated a 
scale have continued in Punjab. The 
sudden eruption of violence in several 
places in Haryana has aggravated the 
situation. 

Hon'ble Members are aware that the 
Akali Dal had given a call for a Punjab 
bandh on 8th February, as a part of their 
continuing agitation. Even though there 
was no loss of life, the bandh resulted 
in serious disruption of road and rail 
traffic and considerable inconvenience to 
the public. 

A call for a bandh in Punjab, Haryana 
and Himachal Pradesh on the 14th Feb- 
ruary was given by the Hindu Suraksha 
Samiti supported by certain other organi- 
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sation s. The Bandh was opposed by some 
organisations and several clashes and 
incidents of violence took. place. 
Amongst these was the vandalism 
indulged in by a mob at the Amritsar 
railway station resulting in damage to 
article which hurt the sentiments of one 
community. In another incident there 
was unprovoked firing from inside the 
Golden Temple complex in which four 
persons, including a policemen, lost their 
lives. In the clashes that took place on 
that day, 11 liyes were lost and 76 persons 
were injured, including 18 policemen. The 
situation in Himachal Pradesh and Haryana 
remained by and large peaceful on that 
day. 

Certain incidents followed jn other pla- 
ce? in Punjab and in Haryana, Bandhs, har- 
tals and sporadic violence were reported 
from several places. On the 7th instant, 
♦here was a very serious incident in Amrit, 
sar. There was unprovoked firing from 
th: Golden Temple complex at the police 
personnel on duty. The policemen return- 
ed the fire in self defence. Intermittent fir- 
ing continued for a considerable time caus- 
ing serious tension and fear among the 
people of the locality. The Home Secre- 
tary was deputed to visit the more serious- 
ly affected places in Haryana and Punjab. 

On the 19th there was another serious 
incident of clashes in Panipat between two 
commun/ties resulting in death of eight per- 
sons. 46 persons were rescued by the 
police from a place of worship. The police 
had to resort to firing to bring the situa- 
tion under control. Re-inforcements • of 
Para-military forces were rushed to Har- 
yana. I visited Haryana on the 20th and 
reviewed the situation with the Chief Min- 
ister and representatives of different section 
of the public. The Minister of Energy 
visited Amritsar and held similar discus- 
sions there. 

Unfortunately, the situation, in Punjab 
got aggravated by a series of acts of vio- 
lence a»,<d killings by extremists elements. 
Several incidents of killings .have taken 
place almost everybody since 21st February 
and according to reports received so far, 
44 lives have been lost The number of 
persons Injured is over 58. 

The wanton killings of innocent persons, 
including women and children, have shock- 
ed the nation. I am sure, this House wil! 
join me in expressing sympathy once again 
with the families of those who have been 
killed and in condemning the forces which 
are trying to spread terror. I have no 
doubt that the House will reiterate its ab- 
horrence at the use of religious places for 
storage of arms and harbouring of cirimi- 
nals wanted by law enforcement authori- 
ties. 

Communal violence, destructions of pro- 
perties and desecration of places of wor- 
ship, whether done by Hindus or Sikhs, de. 
serves tfie strongest condemnation. Neither 
can there be any pustificaion for what is 
caJime to be counter violence of retaliatory 
violence. I wish to assure the House that 
Government will take every possible step 
to stamp out violence ruthlessly whatever 
may be the cost. Action has already been 
takej, to strengthen and streamline the law 
and order machinery in Punjab and strict 
instructions have been issued to deaj with 
violence wherever it occurs—Punjab, Har- 
yana, or elsewhere—with utmost firmness. 
The situation in Haryana has improved 
and I trust it will remain peaceful. 

Government have throughout expressed 
their readiness for a settlement through ne- 
gotiations. However, i am sure that the 
House and the nation will agree that terror- 
ism and violence should not "be allowed 
to have a premium in resolving disputes. 

MR. DEPUTY CHAIRMAN: Now we 
shall Have a discussions initially for three 
hours. I think that will be sufficient. And 
then after three hours, I think the Home 
Minister can reply. 

 
SHRI LAL K. ADVANI (Madhya Pra- 

desh): We always receive a copy of the 
statement made. This time we have not 
receivd any copy. 

MR. DEPUTY CHAIRMAN: Please 
make copies available. 
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SHRI P. VENKATASUBBAIAH; Yes, 
they are being made available. 

 
MR. DEPUTY CHAIRMAN: i will try 

to adjust all the people. 

SHRI HARKISHAN SlNGH SURIEET 
(Punjab): It should be party-wise. The 
Home Minister has already made a state- 
ment. 

MR. DEPUTY CHAIRMAN: Now let 
us start. 

SHRI HARKISHAN SINGH SURIEET; 
Deputy Chairman had stated in the morn- 
ing that it would be party-wise. 

MR. DEPUTY CHAIRMAN: Let us 
start please. I am saying that we shall 
have three hours. 

SHRI HARKISHAN SINGH SURIEET; 
Mr. Deputy Chairman, Sir, i express my 
anguish and concern over the prevailing 
situation in Punjab and also Haryana. I 
am a little disappointed because in certain 
respects the statement by the Home Minis- 
ter is a little one-sided. I will come to 
that point later on. He has omitted certajn 
glaring events which have shaken the peo- 
ple, and has described correctly many deve- 
lopments and events. I do not want to go 
into the question of negotiations, whatever 
he has stated. There are other Opposition 
parties who have participated in them and 
they can point them out. 

What has happened during the last few 
days in Punjab and Haryana is the culmi- 
nation of what has been happening for 
more than two and a half years. Tbe 
extremists have been carrying on with their 
activities in Punjab. They have been killing 
innocent people, they have been looting 
banks and shops, they have been using the 
Gurdwaras, they have shouted slogans of 
Khalistan inside them, announced their 
constitution, raised their flag and they in- 
dulged in many such activities. They have 
also organised desecration of religious pla- 
ces. All these activities were taking place. 
And, in relation to that, no doubt Akali 
leaders stated that they have nothing to 
do with Khalistan and they demarcated 
themselves from the extremists. But they 
can make nobody believe why they are 
being barboohred in the Gurdwaras after 
doing all that. They can make nobody 
believe that Gurdwaras are clear and no- 
body is there when press conferences are 
being held in Gurdwaras saying "We are 
going to desecrate the temples, we are go- 
ing to hoist our flag of Khalistan." Who 
can believe ft, but they say so. They have 
to do much more than what hey have been 
doing so far. 

Many arrested persons have given their 
statements. They have told who directed 
them to kill whom, they have told who 
directed them to commit dacoities, they 
have told who have given them arms. This 
material is there with the Government. 
From the Opposition we have been de- 
manding a White Paper. I have demanded 
in many times, not once.   Why is not   the 
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[Shri Harkishan Singh Surjeet] 
Government coming forward with a White 
Paper exposing the activities of these ekr 
tremists so that, along with the administra- 
tive action, some political preparation is 
there to rouse tbe people against these 
anti socials so that people's lives can be 
saved? But i do not know the reasons. 
What they have said before the police is 
not being published for reasons best known 
. to them, the Government is heatitating to 
publish—the reports— in that form as to 
arouse people ami they are drawn Into it- 
We have seen, during the last few days, 
that in certain villages people themselves 
came forward, caught them and handed 
them over to the police. That positive 
element also is there. Sir, everybody has 
condemned yesterday's action of the Akalis. 
I do not think there is anybody io the 
country, any political party, who will justi- 
fy that. One "does not say that any section, 
any clause, any article of the Constitution 
cannot be changed, but there are methods 
of doing it. And the provision is made 
in he Constitution itself. During the lasi 
37 years they never tried to use that me- 
thod. They never wrote about jt. They 
never moved any amendment. All of a sud- 
den the Constitution cannot be changed by 
threats. And this thing, they must know, 
is alienating them from the masses, from | 
the public opinion which on their genuine 
demands was supporting them. 

So far a« the happenings are concerned,' 
and other things about the situation which 
is prevailing today are concerned we have 
been   warning  and   telling  them. Ia  fact 
as early as in September 1981 I wrote to 
the Prime Minister, and again in 1982, that' 
communal polarisation is taking place .in . 
Punjab, outwardly you feel nothing,is hap- ] 
pening  because  communal  riots. are- not 
there, but the minds are being poisoned, | 
one day this can reflect in communal earn- j 
age, and this would be disastrous because j 
it is done in the border State: something 
must be done to put an end to his. Since 
1981, it has been repeated.   We see a total 
culmination of what we have been telling 
them,  but the  Government  did not  take 
effective measures to put a stop to it, or 
took  any  political  measures  to  see that 
this does not happen.   What ia the situation 

today? What has happened in Haryana? 
The Home Minister has only mentioned one 
incident of 19th. Why do you forget what 
was happening since 14th, what happened 
On 15th and 16th; how people were drag- 
ged out of buses, beaten, insulted and what 
not? How do you forget what happened 
in Karnal, Jind and Kaithal? You are 
complacent even today, because you want 
to give certificate to somebody. Take care 
of the nation, not of the individuals. Today, 
the situation in Punjab and Haryana, both 
the States, is that people are divided, minds 
are poisoned. That sympathy, that com- 
mon bond of nationalism, of being one, is 
going. Feeling of Sikh and Hindu has 
come in the fore, which is very dange- 
rous. Reflecting the border State, in 
Punjab it can prove very dangerous when 
Pakistan is being armed by America [o 
destabilise our country. So what has hap- 
pened therein Haryana you have scrupu- 
lously forgotten. There is a qualitative 
change in the situation, not the general 
situation. The general situation is pretty 
bad in Punjab and the Akalis have to 
shoulder responsibility for that. I am not 
talking about the extremists alone; I am 
talking about the other Akalis also. Bui 
what has happened here has a qualitative 
difference. There in Punjab it was the 
extremists killing individuals. They were 
getting- isolated, they were being condemn- 
.ed, Here i^ Haryana from 14th it is the 
masses who are drawn in, with Sikhs on 
one hand. What has'happened on 16th 
in Karnal. Bight hundred Sikhs on one 
side and 2000 Hindus on the other. This 
is what happened. On 13th, the State over 
demonstrations were held in Haryana. On 
the common demands, Sikhs and Hindus 
were united together. Since 14 th the situa- 
tion changes. I does not change without 
the participation of political elements. But 
the Government says, "No; it is a sponta- 
neous reaction." Where ^ was the spon- 
taneous reaction on the 13th? I say, this 
change must be noted. If you do not note 
this change, this will happen. Not only 
that. On the 18th I got a report, "A meet- 
ing had been held in Panipat on the 17th 
night. On 18th a procession would be 
organised. An effigy would be burnt. Mi- 
norities would be attacked." It is a serious 
situation, j am sorry to say, no Minister 
was available in Delhi.    Even the Home 
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Secretary was not there. Then I contacted 
the Principle Secretary to the Prime Minis- 
ter. In mid-day I told him on the' 18th 
this was going to happen in Panipat. I 
also told, "Bhajan Lal is complacent. Do 
not rely on his words. Take some serious 
action to save Panipat tomorrow." He 
assured me, "Do not worry. All steps will 
be taken. I am in touch." I do not know 
where the touch has gone. What happen- 
ed on the 19th and the 20th, you have 
forgotton. What happened in Ghanaur^ 
I do not want to mention because if these 
facts are known, they will inflame thei 
situation further. That is why I do not 
want to give details of it. If a little part 
is known to the world, it is very danger- 
ous. I tried to hide many facts which 
had come to my notice and which I had 
seen myself. And the Government has 
no responsibility! The police is looking by! 
And with the connivance of the administ- 
ration there from the 14th onwards, on 
the 19th the 20th, everything is happen- 
ing. The common bond which was forged 
during the struggle for national indepen- 
dence is loosening before your eyes. You 
are not concerned about it. I do not know 
the consideration, your party's considera- 
tion. No party can remain if this happ- 
ens. What parties? If the country is in 
danger, if the situation remains that a 
human being is killing another human be- 
ing and human values are lost, what will 
. you do with the party, with its influence! 
and some votes? 

You are complacent. I tell you, comm- 
unal polarisation  is taking  place.  It re- 
minds  me  of  1947.  I have  stated  it  in 
the House many times. The situation to- 
day is exactly, in this region, from Delhi 
up to the Wagah border, what was there 
before 1947 August. Arms are being col- 
lected both by Hindu and Sikh extremists. 
I do not know where your    intelligence 
• agency has gone.   In various areas^ in the 
towns,   cities,  there  are  plenty  of  arms, 
the borders are open, and Pakistan is not 
lying low.   Naturally, they will be inter- 
ested to do    anything in this country ifN 
' anything   happens.   In  the   villages   riots 
; are not there openly^  you  will say.  All 
. right.   But in the minds, one is a Hindu 
and another is a Sikh,   Nobody is a Pun- 

jabi, a Hindustani, an Indian. Thi* poision- 
ous propaganda has affected them, the 
majority, except very few people. That is 
why, even today you are not alive to the 
situation which is there. You did not 
heed to the warning for two-and-half 
years. You are not heeding now. 
Here I want to tell my friends of the 

BJP. At what happened yesterday they 
are happy and we are also happy. No in- 
cident took place. It was peaceful, whether 
it was a bandh or a hartal. But nobody 
realises what effect it has, what these 
bandhs have, whoever hold them in 
this situation. They say, "Sikhs have 
supported us." Naturally, I would 
like to say that they are too happy 
when Sikhs support the BIP in this form. 
But this has happened in the same way 
as it happened when the Akalis claimed 
that all the Hindus supported them on the 
8th. This is aggrevating the situation. 
The situation is being aggravated in the 
minds of the people. We are afraid of it 
because once this poison spreads few of us 
remain unaffected. I know few of us re- 
mained during 1947 to protect the lives ot 
the minorities. I know, the topmost leaders 
of the Congress Party, also joined it and 
they also joined it, because in the mind 
when the frenzy is aroused, very few re- 
main to take the flag of secularism and 
come to the defence of the minorities. 
At the risk of our lives, many of us pro- 
tected the minorities. The Preident of the 
Kisan Sabha a Sikh was killed by whom? 
He was killed at the hands of Sikh extre- 
mists who were killing the minorities at 
that time, not at the hands of the Muslims. 
Persons like Kitchloo were to be protected 
and brought here—the hero of Jallianwala 
Bagh; The situation today reminds me of 
that and yet the Home Minister is not 
alive, the Government is not alive, to the) 
situation. Sir, I will say that Punjab be- 
ing a border State, if the situation deterio- 
rates fur'her, it will have very dangerous 
implications for the security of the coun- 
try, for the unity of the country which 
you talk of, once this type of a sense of 
insecurity remains in the minds of the 
Hindus and the Sikhs. You go and see 
the situation. You go to any village in 
Haryana, meet any Sikh and find out what 
is in his mind. Go to any Hindu in Pun- 
' jab in any village and ask him how     he 
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feels. Then you will come to know the 
realities. Sitting here in Delhi in your 
bungalows and reading the reports sent by 
your intelligence agencies distorted and 
wrong reports to please you—you will not 
know the situation. They are misleading! 
and you will be nowhere if you go by 
them. So, that is why when there is dan- 
ger from Pakistan and when the situation 
is like that, when these things are hap- 
pening, it is very dangerous. 

Then you go on blaming the Opposition. 
We are hearing many reports blaming the 
Opposition. I think in connection with the 
Punjab situation, the way the Opposition 
is trying to help the Government, they 
should thank them. They brought the 
Akalis to the conference table. And you 
want to take the credit for the conference 
which was called. How was it called? It 
was called at the instance of the Opposi- 
tion par'ies unanimously. They demanded 
this so that they may help you. And it 
was called. Then you tried to distort. You 
failed to mention there 'what was happen- 
ing in Haryana and that nobody was men- 
tally prepared to sit and discuss. And 
what was happening on the 15th? Your 
Home Ministry has given a statement. I 
would like you to read the statement which 
was read in the tripartite conference by 
the Home Minister on the 15th. You will 
find .the reasons for the adjournment of 
the meeting. Now you scrupulously avoid 
any mention of it. He has mentioned that 
because of the call of the Suraksha Samiti 
and all these things, the situation has 
further deteriorated. If you want this col- 
oured picture to be given to the House 
and then if you think you can do some- 
thing to save Punjab from this situation, 
ft will lead to very harmful consequences. 
So far as the Opposition is concerned, not 
only in the tripartite meeting, even as late 
as in June, they came up with a positive 
proposal to which the Akalis were com- 
mitted. The proposal was that after all the 
other disputes are decided, about the terri- 
torial disputes, there should be "give and 
take" in the light of that; give certain 
areas fo Haryana, give full compensation 
to Haryana and then settle this dispute. 
These proposals were also not responded 
to  by  you.  Where is  the question      of 

cooperation? One does not know what pol- 
icy you are pursuing and where it will lead 
to. About the territorial dispute, this pro- 
posal was there. If you want to take cre- 
dit, we are prepared to give you the whole' 
credit. Give us discredit, but solve the 
problem. We cannot see Hindus fighting 
Sikhs and Sikhs fighting Hindus. My mat- 
ernal uncles were Hindus. There are so 
many people who have relations like that. 
We have never heard of a situation as 
there is today. It is much worse than 
1947 because those ties which were much 
stronger then are being shaken today, t 
will say, you must accept that this is be- 
cause of the policy of drift which you 
have followed. You have been negotia- 
ting with the Akalis, yes. You could nave 
called this conference much earlier. Why 
did you call the tripartite meeting now? 
Perhaps we needed a solution. We would 
have saved the situation  and you could 
have taken firm steps on those issues. But, 
no. Your policy of drift is responsible for 
all this now; otherwise, if you had taken 
the Opposition into confidence and said, 
yes, they did not agree, this is the position, 
tell us what to do, let us face unitedly and 
see what can be done to save Punjab and 
Haryana, the situation would have been 
quite different. So far as I am concerned 
I say now you save us from this situation. 
The situation is pretty bad. It is going to 
spread not only in these areas: even Delhi 
is not safe. It is going to spread, if you 
drift, to other parts of the country withi 
very dangerous implications. I would, 
therefore, go on knocking your door, al- 
though disappointed many times. I do not 
want to go into details. Many times we 
approach the Akalis to reason, but reason 
was not there on your side. I still want 
some solution. I, therefore, still knqcls 
your door and ask you to find a solution, 
settle it, take a position. If they do not 
agree, take the Opposition into confidence, 
let us go and face the people of Punjab, 
some reason must be there. I demand, are 
you prepared to do it now? Why are yon 
hesitant to expose Bhindranwale? Why?- 
Who is he? Because he was proposed up by 
the Congress Party earlier. Forget it. Many 
were there in various parties. Don't      go 
into that. Or, politically if you were think- 

ing> if you were misled by some reports 



 

that without involving him no compromise 
can be made, I tell you, if you    involve 
him, It will be disastrous; it will be dis- 
astrous to involve such elements     which 
are  indulging  in  anti-national     activities, 
who give open call to kill the, minorities. 
That will be disastrous to do. That is why, 
even at this stage I would ask you to bring 
out a white paper about    their activities 
without any delay. Whatever you want to 
do, why are you delaying it? Why are you 
not exposing their activiites? Why are you 
not taking the people  into confidence  so 
that they will know what is this religion, 
what type of Sikkhism. Let their activites 
be put before the people and the people 
will judge. Then, deal firmly with the ex- 
tremists. Dont's try to say tomorrow, be- 
cause I know also  with your    policy of 
drift, Mr. Home Minister, some two key 
men of Bhindranwale were released    who 
were involved  in so    many    cases. I do 
not want to go into details. We have our 
own experience how the Home    Ministry 
deals with such people sometime overlooks 
certain people and certain things, with that 
policy which it has inherited from the Bri- 
tish, not from the ntional outlook. Then, 
hold a judicial inquiry    into    the events, 
abou everything. Il is known to    all; not 
secret. Who is'going and Killing whom in 
Punjab. It is no secret. Only you have to 
make a statement of the things.    All the 
facts are there. No fact is hidden. Hold a 
are there.   No fact is    hidden.   Hold a 
judicial  inquiry  into what has happened, 
who has done ft, in Panipat, Kamal and 
other areas.   Who has attacked    whom? 
Who has attacked the train?   Have an in- 
quiry into it whether some political force 
js behind it or not   Find a solution to the 
territorial dispute, and in that respect take 
the Opposition into confidence if you have 
some solution.   We    thought    today you 
will come with firm measures.   All right, 
if you think the situation can be dealt with 
otherwise,  then   deal   with  it.   Yesterday 
everybody was behind you.   Not a single 
man  from the Opposition said  you have 
done wrong to the Akalis; nobody said it: 
everybody denounced    them.   If you are 
genuine, if you are not working for narrow 
ends as to what happens to your party, 
then come out.   No party wHl remain; my 
party also will not remain in such a situa- 

tion if we don't act. People will be 
swayed. If you want to keep such people 
in the party, who are indulging in criminal 
activities, it is for you to decide. 
I would prefer a few workers who would 
defend the rights of the minorities then 
and who would fight against the extremists 
in Punjab and Haryana and die there. I 
would prefer that rather than the shouting 
of slogans and making big claims. 

Sir, with this desire in my heart, I would 
like to tell you that I am disappointed by 
the statemen* made by the Minister. I do 
not want to contradict many of the things 
which he has said. So many things I have 
explained alrsady and I do not want to go 
into those things now. But he has made 
som? statements which are not correct and 
which are not acurate because we also 
were in the tripartite talks and we brought 
them to some position and their statements 
are quoted by the Home Minis'er who has 
recognised how the Opposition, all the Op- 
position parties, had tried to help in the 
situation. Do not distort it. There is still 
a possibility of findiug a solution. In fact, 
you sleep over things, events pass off and 
then you wake up when certain events go 
out of your hands. 

With these words, Sir, I again appeal to 
them to find a solution to this problem. 
Take the Oppositon into confidence and 
try to restore normalcy. Whatever steps 
you want to take, you will be supported 
by all of us, and you will be supported by 
all of us if you want to defend secularism 
and not the narrow interests of the party. 
Thank you, Sir. 

MR. DEPUTY CHAIRMAN: Yes, Mr. 
Sat Paul Mittal. Please take only ten min- 
utes because there are many speakers. 
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SHRI A. O. KULKARNI (Maharash- 
tra^: Mr. Deputy Chairman, i have very, 
little to contribute, because I am neither 
flared up with the emotions not flared up 
io support the seat of power this way or 
that way. Mr. Deputy Chairman,, c-a many 
occasions, we have, on behalf of United 
Front Party, denounced the agitations, the 
extremists, the killings in Punjab. Yester- 
day only, I had said that the burning of 
the Constitution is to be condemned with 
all the force at our command. Sir, as 
hfis bee,n rightly pointed out by our friend 
here, we have come here to find a wayout 
and help to Government to find a solution. 
I ara not going to allege anything as to 
which party is taking these steps and for 
what. It seems to me that the Akalis-^-as 
has been rightly pointed out and narratted 
by Mr. Surjeet—at the various tripartite 
meetings, were brought to the discussion 
table formulation was made but, Sir, the 
impression which we carried was that at 
many a moment, the Government thought 
that they could not do it unless they con- 
sulted some other States, thereby instigating 
some other States to make counter claims. 
This I denounce. And that is why, we say 
that the Prime Minister is not serious in her 
intentions, to solve the problem, if she is 
serious, she can solve the problem. 

5 P.  M.  

Sir, r would like to add one thing. As 
I said, I am not entering into a long dis-- 
cussion or going to make a long submis- 
sion. Everybody knows what is what. A 
point has been made—this is only an emo- 
tional point—that the Akalis are interested 
only in power. Every political party is 
interested in power. Why should you 
blame the Akalis alone? Is your party not 
interested in power? What did you do in 
Assam. What are you doing in Punjab. 
You are trying to cater to the whims of 
certain communities and this is reprehensi- 
ble.  (.Interruptions). 

SHRIMATl USHA MALHOTRA: Sir, 
a point of order. Is he trying to attack 
us or is he trying to find a solution? You 
have to find an amicable solution through 

peaceful means. But you are trying to 
attack us. You should give your sugges- 
tions. 

SHRI A. G. KULKARNI: Mr: Deputy 
Chairman, Sir, the hon: Member must ap- 
preciate and understand what I am saying. 
At least they should understand. 

I denounce the Akalis and, particularly, 
the extremists as well as Bhindranwale who 
has been dictating things. He is not only 
on the head of the country, but he is also 
on the heads of the moderate Akalis on 
the side and the Hindus on the other as 
well as the potical parties and he is threa- 
tening. What is forbidding the Govern- 
ment, such a might and powerful Govern- 
ment from arresting Bhindranwale? Do 
not take the position that you cannot cnler 
here or you cannot enter there. I differ 
with my friend froro my same group who 
said that this cannot be done It is special- 
ly incumbent on the Akalis to produce 
Bhindranwale before the Government, be- 
cause, Bhindranwale is the biggest nuisance 
for this country. We have paid the price 
in 1947. We are not prepared to pay the 
same price in 1984 when our neighbours 
are threatening us with missiles and atomic 
I    power.   We have to be very careful. 

Having said this, 1 now come to this 
Haryana carnage, in Panipat etc. I do not 
know. Mr. Surjeet has not narrated his 
.own experience. I went there with my 
Party people on tbe 22nd. We moved in 
Panipat, where six gurudwaras were burnt. 
I think, if I am not mistaken, there were 
six gurudwaras. What happened? There 
was one Mr. Gupta who was the Commis- 
sioner of that division. We met him and 
he said that nothing had happened, it was 
spontaneous etc., there is not much to re- 
port and we have tried to help the Sikhs 
and other people. Sir, actually, a proces- 
sion was taken out. Some friends from 
some political parties also joined that 
procession. There was an effigy burnt. 
This is understandable because jn morchas 
and political demonstrations, such things 
happen. But Sir, in one gurudwara, peo- 
ple were all locked up and the shutters were 
closed by the Sikhs and the Akalis because 
they thought they will be burnt. They 
asked for police protection.    The police 
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came. They asked for it. I enquired. The 
name was Model Town or something like 
that. I do not know the exact name. Per- 
haps, my Mendg from Punjab and Har- 
yana may be knowing this. Eight Hari- 
jans were burnt. Ambassador cars and 
jeeps were moving with rockets. They 
were all bows between the age of 18 and 
25 years. This is what we were informed. 
Then, Sir, we asked these people 'Why 
don't you, why did you not contact the 
Government beforehand? Here is a tele- 
gram. I do not want to quote and take 
the time of the House. This telegram is 
from the President, Sikh Sabha, Panipat. 
This telegram was sent to the Prime Minis- 
ter and the President, on the 16th February. 
And the Government says that they are 
taking all care for the protection of the 
minorities. Where is this protection. It was 
with the connivance of Shri Bhajanial that 
this has happened. He was responsible. 
That Government has to be dismissed. If 
you want to take any action, you have to 
dismiss that Government and then take the 
action. 

SHRI P. VENKATASUBBAIAH: Sir, 
it has been the convention that we should 
not make a reference to a person who is 
not present here to defend himself. 

SHRI A. G. KULKARNI: Lastly, I 
would like to request all my friends sitting 
there and here and the opposition parties, 
that the Akalis have isolated themselves, 
but let us not humilate them. As Indians 
the Akalis and Sikhs have defended this 
country, let us not humilate them, let us 
bring them on the conference table, and 
I desire that a bilateral talk should take 
place, i request most humbly, I beg of 
the Prime Minister to Call Sant Longowal 
and discuss with him. We are interested 
to help both of them in finding out a solu- 
tion. This is the only way. Sir, if the time 
is passed, as my friend has warned, the 
holocaust is not far long. The Prime 
Minister should not look to the interest of 
her party, she should look to the interest 
of the nation as a whole and corae to the 
round table to find a solution. This is all 
I want to say. 

MR. DEPUTY CHAIRMAN: Shri 
Sultan Singh. 

SHRI B. SATYANARAYAN REDDY 
(Andhra Pradesh): Sir, the Home Minis- 
ter has said only about Punjab whereas the 
papers say of both Punjab and Haryana. 
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SHRI HARKISHAN SINGH SURJEET; 
Can "you show that manifesto? 1 challenge 
you: if you show that manifesto, then 
we will accept everything of what you say. 

' SHRI J. K. JAIN: What <s the     chal- 
lenge? 

SHRI HARKISHAN SINGH SURJEET; 
I am opposed to the Anandpur resolution. 
I only want facts. 
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as including a reference to persons pro- 
fessing the Sikh, Jaina or Buddhist reli- 
ligoa, and the reference to Hindu reli- 
gious institutions shall be construed ac- 
cordingly." 

"In sub-clause (b) of clause (2), the
reference to Hindus shall   be   construed 
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GENCE OF GANDHI"'    published    by 
A.M. & S. G. Zaidi—page 667. 

"Resolved that in view of the fact that 
misunderstanding exist among the Sikhs 
as to the position of their community in 
the future policy of India, this Congress 
assures the Sikhs that their interests will 
receive the same protection in any 
scheme of Swaraj for India as is provided 
for Mohammedan and other minorities 
in Provinces other than the Punjab." 
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SHRIMATI AMARJIT KAUR (Pun- 

jab): Mr. Deputy Chairman, Sir, ever 
since the independence of India in 1947, 
the people of tlie present regions compris- 
ing th Punjab, Haryana and Himachal Pra- 
desh have lived in peace and tranquility, 
with not even an imaginable difference con. 
ceivable within their mental framework. 
The first difference was created in tlie 
name of language by the Akali Dal when 
they agitated for "a Punjabi Suba. Thus 
in 1966 the State of Haryana and greater 
Himachal Pradesh came into existence and 
I what was once greater Punjab was reduced 
into a tiny speck on the map of India, 
which since 1978 till today the present 
Akali leadership is bent upon smudging 
into a tiny black spot on the map of this 
country. N 

The Akali Dai_ is a totally communal 
party because they do not differentiate bet- 
ween politics and religion. They do not 
want to keep these two subjects apart be- 
cause it suits them. Their existence depends 
on it. And as such, Sir, we Sikhs are 
being further reduced into a position of 
being dubbed as communalists and seces- 
sionist. The Akalis are so shortsighted that 
they are systematically ruining the image 
of the great Sikh community as a whole. 
So much so that the Sikhs living outside 
Punjab are being looked upon with suspi-    
cion. 

MR. DEPUTY CHAIRMAN: You
know, Mr. Mathur cannot face so many
ladies.   So, please allow him to speak. 
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The Akalis are not absorbing (he fact 
that a Sikh is not only a Punjabi but a 
nationalist and has spread into every nook 
and corner of the country in the form of 
either Amritdharis or Nanakanthis. 

The Akalis cannot absolve themselve* 
of the baibarous acts that have been com- 
mitted and are still being committed in 
the Punjab today. Every demand that they 
have put—be it religious or economic— 
comes under the head of Dharam yudh and 
On this basis they have created a Franken- 
stein in the form of Sant Bhindranwala 
and his minions such as the AISSF and 
the Dal Khalsa and their cancerous off- 
shoots. These anti-national elements are 
. still being given full protection by the 
Akali Dal and the SGPC in the Golden 
Temple complex, thereby turning this his- 
toric Gurdwara into a fortress. The Sikh 
sentiments are outraged and therefore is it 
not possible for the Government to legis- 
late an Act in Parliament at the earliest 
to prevent the harbouring of anti-social 
and anti-national elements in any religious 
temple of any faith all over the country? 

Sir, the shortsighted policies of the 
Akalis have created a situation that puts 
them in danger of being consumed by it. 
No self-respecting government can ever 
concede any demand compounded by the 
heading Dharam-youdh, not can any Gove, 
rnment succumb to blackmail and intimi- 
dation by any section of the people any- 
where in the country. T therefore appeal 
t0 the Akali Dal to desist from making a 
continuous stream of demands on comm- 
unal lities and involving the Sikh comm- 
unity as a-whole in their personal battles 
for political power and survival. I appeal 
to them to leave the Sikh religion alone 
and allow it to flourish as Guru Nanak 
conceived it, encompassing all in peace, 
tolerance and humbleness. I request Sar- 
der Gurcharan Singh Tohra, an hon. Mem. 
ber of this august House, to stop inciting 
Sikhs in the villages of Punjab to boycott 
the. Hindu community in Punjab as he was< 
so doing fa the villages of Patiala district 
on the 23rd' of this month. He was sent ' 
1750 RS—13 , 

back to the Punjab after the tripartita 
talks were postponed to cool the commu- 
nal situation that erupted in Punjab and 
Haryana, an not add fuel to the fire. Yes- 
terday the hon. Member of the House along 
with his colleagues, descrated the Constitu- 
tion of India. What action is the Govern- 
ment going to take for this anti-national 
act? 

I appeal to the Akalis to stop holding 
the Punjab and the country to ransom just 
to give an impression to the peop'e of 
India what supermen they are, for. this 
type of egoistic opposition is not only self- 
destructive but it ignites fires of discont- 
ent and revenge amongst the sorround- 
ing neighbours as 1 had personally ex- 
perienced at Panipat in Haryana on the 
15th of this month. 

Yes, Sir, my family and myself were 
surrounded by 200-odd Hindu, boys near 
the bus-stand at Panipat. They refused to 
allow my turbaned Sikh husband to pro- 
ceed further into the town. With folded 
hands they pleaded with my husband to 
turn back trie car and go to the thana or 
the PWD rest house because, in their 
words, madness and revenge prevailed in 
the city ol' Panipat and, therefore, if they 
allowed us to proceed into the city the 
sin of this act would fall on their heads. 
This, Sir, was the counter-nature to the 
brief spelt of madness. This, and the inci- 
dent of the Nihang Baba Ajit Singh who 
saved the life of his Hindu brother in a 
bus in Amritsar and the recent solutions 
passed by all the village panchayats of 
Haryana to protect their respective villages 
from this communal nonsense, are clear 
pointers to the lunatic fringe in all the 
communities in the country that we are 
Indians first and  last. 

I appeal to all secular forces within all 
the discussion was becoming quite heated, 
together and defeat this lumbering evil 
of communalism which is threatening to> 
disintegrate this country today. 

Thank you, Sir. 
DR. SARUP SINGH: Mr. Vice-Chair- 

man, Sir, I had appealed to people, when 
the discussion was becoming quite heated, 
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that instead of accusing each other let 
us find some solution to the problem. Sir, 
I remember a scene in 1946 when Dr. 
Zakir Hussain was the Vice-Chancellor of 
Jamia Millia. He invited, for one of his 
Silver Jubilee celebrations. Pandit Nehru, 
Mr. Jinnah, Maulana Azad and so on, and 
because communal' riots were going in the 
countiy then, he said there: "Don't ask 
who began the lire. For God's sake, ex- 
tinguish it." 

This is my request to all of you, to this 
side as also to that side, including Mr. 
Kalpnath Rai.... 

SHRI JAGDISH PRASAD MATHUR: 
who is sleeping. . . . 

DR. SARUP SlNGH:., because, when- 
ever I stand to speak, Mr. Kalpnath Rai 
must, in his own small circle there, make 
disturbing noises why, I dont know... . 
{Interruptions). , . Anyway, I am not ser- 
ious. Poor man, he is not making any 
noise; he is trying to argue with a lady 
there and I hope the argument has ended. 
Anyway, the point is; Don't start accusing 
each other of doing this and that. The 
fact is, all of us are to blame. If the 
Congress, Party thinks it consists of - all 
angles, for God's sake, forget it. I know 
the Haryana situaiton much moie than I 
know other situations. Somebody who was 
at one time a Minister of State was there in 
the Congress Party and also in the Janata 
Party Incidentally, Mr. Vice-Chairman, T 
have also discovered that it is impossible 
to find who belongs whereto. After coming 
here—it Is nearly six years—I found friends 
becoming enemies, enemies becoming 
friends and agai,n becoming enemies. It 
goes on and on. Our politics, therefore, 
is a very fluid kind of politics. So do 
not start saying that that party did this. 
You never know that the man who 
did that might have in the mean- 
time walked over to some other party. 
So it is of no use. After all, as far 
as the communal question is concerned, 
again, all of us are communal in one form 
or the other. Let us be honest with oursel- 
ves. Even in the days of Pt. Nehru the 
Congress was able to form a government 
in coalition with the Muslim Leauge. The 
Janata formed a government with the Akali 
Dal, And it will go on. I do aot    know 

what you can do about it. Let us be hon- 
est with ourselves, J plead with all of you. 
The question is simply this. Ciui Hindus, 
Sikhs and Muslims in this Country.*.? 
{InterruptUms) 

AN HON. MEMBER:    What is it? 
DR. SARUP SINGH: He says "suggest 

a positive solution" which also I will do 
in a minor way. 

Mr. Vice-Chairman, Sir, the question is: 
can Hindus, Muslims, Christians, Sikhs, 
all of us live as equal citizens? Can we 
live in peace? Can we live with dignity? 
If we cannot, let us search for the reasons 
why we cannot. The other day I was say- 
ing to an audience in the Delhi University 
that whatever happens a place of worship 
should not be allowed to be used for poli- 
tics. Now some student stood up and said. 
"But, in Islam, religion and politics are 
one". I said, "Sikhs also say the same 
thing." 

 

DR. SARUP SlNGH; I said, "LeOus 
not practise it inside the shrine but prac- 
tise it outside the shrine. The Akali Dal. 
after all, is essentially and wholly a Sikh 
party. There is also the Muslim League. 
We have not banned the Muslim League: 
we have not banned the Akali Dal. But let 
us leave the gurdwaras, the churches, the 
mosques, and the temples alone. They are 
places of worship. There you cannot do 
it. You may do it a little away from the 
Golden Temple. You do whatever you like, 
but not inside the temple. Inside is. the 
place of worship". When I wa8 saying this, 
a young man stood up and said, "But poli- 
ticians have been exploiting the mosques, 
they have been exploiting the gurdwaras: 
they have not been exploiting the temples 
because the temples do not have often 
space to exploit, though the Arya Samaj 
temples have been exploited." 

I do not want to go into details about 
Haryana, but I do know that people have 
been inciting Hindus—Arya Samajists    or 
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whatever. They say, '"Look here, Sikhs are 
killing Hindus." It is surprising    that tlie 
Akalis  were  also  killing  Sikhs.  Actually, 
the Akalis were killing anybody who came 
in their way. They killed the Nirankari. 
They killed any Sikh officer who was crea- 
ting difficulties for them. It was a selective 
kind of killing. Unfortunately, the selective 
kind of killing has now stopped; it is now 
indiscriminate and, by and large,. they are 
killing Hindus there. And here it is not ex- 
actly killing but humiliating Sikhs. Here, in 
Haryana, the killing has probably stopped 
I am not surp     about it, though but the 
humiliation they have to suffer. There is 
a play of William Shakespeare where    a 
Jew is being told that his life can be saved 
if he turns Christians. And I have been tel- 
ling the students that this is    the    worst 
kind of killing. The life which is saved like 
this is not worth living.  If to Sikhs you 
say,  "Allright.  If you shave off, we will 
absorb you", it is as bad as killing. And 
I cannot foregive whoever does It. There- 
fore,  some  of  the  leaders,  your  leaders, 
my leaders, who have been there,    as    I 
said, in the Congress Party, in the Janata 
Party, they are all  involved  in this.      Is 
the  political  party  doing  anything  about 
this? Mr. Home Minister, you are responsi- 
ble only for administration.  Punish them. 
Punish Mr. Bhindranwale. Why ;ou!d you 
not do one thing till now? Could you not 
put your police around the Golden Temple 
to see that you do not let people enter 
and you do not let people came out. You 
could  do  something about  this. You  are 
afraid of entering the Golden temple.    All 
right. I am saying nothing about it. But I 
■say, -this at least you could do with your 
police. Bullets came from inside the Gol- 
den Temple. All right, your people were 
killed. You also presumbly fired at them. 
Let this continue if necessary.   But see that 
the Golden Temple is completely surroun- 
ded by .you so that nothing terribly wrong 
can happen. Can you not do that? You 
do not do that.    Yesterday, the Constitu- 
tion was burnt. What have you done? You 
sent Mr.  Prakash Singh Badal.     Imagine 
Mr. Prakash Singh Badal. He is a senior 
man, a moderate of the best kind accord- 
ing to people. He comes to Delhi like a 
film actor, as a truck driver and something 
also and burns the Constitution. . What is 

this? Punish him. Give him punishment. 
Sentence him to rigotous imprisonment, 
whatever is within the law. 

Mr. Maurya was correct, j have heard 
a lot of you and some people from this 
side. The moment the Akalis discovered 
that something they wanted to get from 
the Government of India, they failed to 
get, they immediately raised the question 
of religion in danger. Now dharm yudh 
for political purpose should be prohibited 
by law. What is the use of our saying, 
"Keep politics away from religion and 
religion away from politics", if you can- 
not do something about it? Can you not 
pass some legislation. Can this not be 
done? Let the Akalis fight their political 
battle. They cannot do two things. They 
cannot kill people and they cannot talk 
of religion. If they do not talk of reli- 
gion and do not kill people, all right, then 
I wil] join them and say, "All right 
Whatever your demands, we will see 
whether they can be met.'' 

The Haryana people, Mr. Vice-Chair- 
man, will be quite reasonable. But for 
God's sake give them a chance for being 
reasonable. We want country's unity 
first, everything else next. Long before, 
abraham Lincoln said, "Country's unity, 
I will maintain, even if it means a civil 
war." Dr. Malcolm Adiseshiah, he also 
said, If for the sake of unity of the 
country 1 have to preserve slavery, I will 
do even that. The country's unity comas 
first, and I will do whatever can be done 
to preserve that unity." 

Now I come to my friend's request for 
a positive suggestion. Now here is a 
positive suggestion. I have learnt-I do 
not know whether it is correct or it is 
not-that all the parties have some kind 
of a solution in mind but that they are 
afraid of mentioning it. Nobody wants 
to say that he gave the solution. The 
Government is keen that a solution should 
come from the Opposition. The Opposi- 
tion is keen that a solution should come 
from the Government. Now, my request 
js this. Let the Prime Minister call half 
a dozen of these people as you do in 
days of war.    If there is a war, what do 
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[Dr. Sarup Singh] 
you do? A national government is 
formed. People sit together and say, 
"Here is a solution." Let six or seven lea- 
ders sit together confidentially and say 
what the decision is going to be. it is 
not of one single political party. It is 
going to be a desision of everybody. If the 
decision is of all of us, will the Akalis 
dare to oppose it? And if they oppose it, 
let them be punished for it. 

And are use the Sixth masses. But you 
cannot arose the Sikh masses unless >'°11 

arouse the Hindu masses in the name °f 
secularism. You arouse the Hindu masses 
who can be aroused more easily. Whether 
they are Muslims or Sikhs or Christians 
or others, they can be approached later. 
First approach the Hindus. If the Hindus 
are secular, they will treat them well. 
Give them a sense of protection and dig- 
nity and t^ey will also discover that secu- 
larism can work (Time bell rings). 

Well, I have a lot of other things to 
say. But, Mr. Vice-Chairman, always 
when I get a chance, the bell starts ring- 
ing too soon, it cannot be helped. Any- 
way, thank you very much. But one last 
request. You know, this abusing each 
other, that so-and-so is innocent, I am 
not innocent, this philosophy of "holier 
than thou" does not work in the Indian N 

situation. We are confronted with a 
national problem. All of us should sit 
together and find an answer. One party 
cannot find an answer. And don't talk of 
credit. What kind of credit do you want? 
Save the country from /misfortune, from 
this calamity, and whoever gets the cre- 
dit, it is immaterial. If the Congress Go- 
vernment could be strong, united, efficient, 
non-corrupt, I wiH' say, "Let the Congress 
live on for ever". But if you are not 
strong, if you are not united, if you do 
not know your own mind, if you start 
abusing them and they start abusing you, 
then what can I say? Mr. Vice-Chair- 
man, i took an oath i» this House six 
years ago-. I said, I-solemnly affirm my 
allegiance to what? TD my country- 
Constitution. I did not take an oath of 
allegiance to a political party. Political 
parties come later. First comes the Indian 
Constitution, the Indian nation.    Political 

parties come and go.   But this country has 
to live.    Thank you very much. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNA); Dr. Rafiq Zakaria. 
Not here. Mr. N, K. Bhatt. Not -here. 
Dr. (Mrs.) Najma Heptulla. 
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SHRI INDRADEEP SINHA (Bihar): 
Mr. Vice-Chairman, I would join my voice 
with friend, Comrade Surjeet, • and Dr. 
Sarup Singh, and appeal even at this stage 
io the House to rise above petty considera- 
tions of partisan interests and look from a 
national angle at the problem that the 
country is facing. My feeling is that the 
country is facing, the unity- of thi 
country is facing, the gravest threat after 
1947. Communal sentiments are being 
roused and they are being preached, they 
are being preached by communal-minded 
people, among Hindus as well as among 
Sikhs. Theories are being spun out; Sikhs 
are. being told: Drive out the Hindus from 
the Punjab and Sikhs from the rest of the 
country will come back to Punjab and we 
will get Khalistan. You will be surprised 
to hear that one of the high priests among 
the Hindu community, a Shankaracharya, 
has come but with similar statements say- 
ing, 'Let the Sikhs be driven out from 
the rest of the country and. let them, go 
back to Punjab and let them have Khalis- 
tan." 

SHRI  BUDH PRIYA  MAURYA:     He 
should be arrested. 

SHRI INDRADEEP SINHA: He should 
be arrested. If you want, I can name him: 
He is  the Shankaracharya of Puri. 

SHRI BUDHA PRIYA MAURYA:Who- 
soever he may be. 

SHRi INDRADEEP SINHA: So. such 
dangerous communal theories are being 
openly preached by the communalists be- 
longing to both the communities and these 
theories are being taken to the masses and 
communal sentiments are being roused not 
only by killings, but also, as Dr. Sarup 
Singh put it, by insults, insults of commu- 
nities. 

Now, in Punjab, amongst the Sikh extre- 
mists, there is a kind of intolerance for all 
those who differ with them. The great 
secular writer Somit Singh, grandson of 
the late Gurbaksh Singh of "Preet Lari" 
fame, was shot dead and he fell down. 
Then, one among the killers said, "He is 
a Sikh although he does not have the hair 
and turban; he is a Sikh." Then the other 
said, "But he is a Gaddar." He then comes 
back and shoots hirn, and he is kilk 



 

ed on the spot. He was a Sikh a secular- 
minded Sikh, and he was a nationalist, a 
patriot and a progressive writer, so and he 
was killed. He was killed because he did 
not conform to the religious prescriptions 
of the communal-minded fanatics among 
the Sikh community. And this thing is 
now being spread not only among the 
people in the towns, through bandhs, but 
is also being carried to the villages. 
Sir, I would like to draw your attention 

to the grave situation that prevails now. 
For two years the killings have been going 
on in Punjab. But they were acts of indivi- 
dual terrorism or squad terrorism. Squads 
go out, kill the people on their hit list or 
sometimes even innocent people. But the 
masses did not participate in that. Now, 
recently, this thing is being taken to the 
masses and, as Comrade Surjeet pointed 
out, mobs belonging to the two communi- 
ties faced each other during the past week. 
It has been said that in Panipat thousands 
went on a rampage and it is said that it 
was "spontenous.'' There must have been 
some people behind it. Who were the peo- 
ple who were behind it. Who were the peo- 
and the names have come out in the pap- 
ers. As a matter of fact, what we are 
. witnessing today is the disintegration of 
national values, the disintegration of the 
sense of national unity, disintegration of 
the sense of patriotism, disintegration of 
the sense of secularism and this disinteg- 
ration of values is leading to the disinteg- 
ration of political ethics, disintegration of 
political parties and even disintegration of- 
the administration. I have not been to Pun- 
jub recently. But, according to the reports 
that r have, Ihe administration has collap- 
sed in at least three districts, that is Gurd- 
aspur, Firozpur and Amritsar. These are 
all on India-Paikstan border and now 
there is free entry and here is free trade 
in arms. People are coming and going. 
Killers came out from the religious places, 
kill the people and go back to their reli- 
gious places. But the police looks on be- 
cause the police and the civil service have 
become communally infected. This is true 
not only of Punjab. It is true of Haryana 
as well. There also this communal virus 
has affected the Civil Service and the Pol- 
ice. (Time bell rings) But, by and large, 
secular elements are still in a majority 
both among the Hindus as> well as Sikhs. 

Even in Punjab, in so many places, in so 
many districts, secular elements belonging 
not only to the Communist Party bu also 
to the Congress Party as well as the Akali 
Dal have joined hands to save people. 
7his has happened in Haryana also. Names 
have come out in the papers of people who 
risked their own lives and save Sikhs from 
the fury of frenzied mobs. So, everything 
is not yet lost. Good sense can even now 
prevail. Communal peace and amity can 
even now be restored. 

But how can it be restored I agree with 
Comrade Surjeet that the first requirement 
is a sober, realistic and objective assess- 
ment of the situation. Unfortunately, we 
are not getting that from the spokesmen 
of the ruling party. We did not get that 
even from the Saetement which was read 
out by the hon. Minister. It smacks of a 
sense of complacency and this complacency 
is proving ruinous for the country. Good 
people have persuaded themselves to bel- 
ieve that burning extracts from the Consti- 
tution is in defence of their Sikh faith. 
Akali leaders have issued a statement, 1 
should say 'utterly irresponsible statement' 
that the Prime Minister is out to crush the 
Sikh religion. (Time Bell rings) Akali lea- 
ders have disassociated themselves from the 
activities of the extremists, but they did 
not have the courage to hand them over 
to the police. They are sitting inside the 
Golden Temple complex. They are fighting 
against each other. Shootings go on inside 
the Golden Temple complex and dead bo- 
dies are taken out. Akali leaders _ I do 
not know under what consideration; out of 
fear or out of a false sense of what is 
called Panthic unity - succumb to these 
things. What is the result? The result is 
that it is the extermists who arc coming 
to the top and the moderates and the 
liberal people who want some sort of an 
agreement, are getting isolated. The same 
thing would happen even among the Hin- 
dus. The extermists, the so-called leaders 
of the so-called Hindu Raksha Samitis, will 
come to the top and the reasonable people, 
the democratic-minded people, the secular 
minded people will get isolated. 

So our country is facing a very serious 
situation. (Time Bell rings) Sir, only two 
or three minutes more. Here I would like 
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[Shri indra Deep Sinha] 
to speak about the role of the opposition 
parties. I think our friends on the other 
side are extremely uncharitable when they 
accuse us of helping the disruptive ele- 
ments. The opposition parties - not only 
the Communists, many of us including the 
Lok Dal, adopted a resolution on 30th; 
June, 1983, in Delhi, to which the Akali 
leadership also agreed. In that resolution, 
all the Akali demands were reduced to 
four and on all the four points, positive 
solutions were put forward including on 
(he territorial dispute. And it is very 
tragic that on the part of the Govern- 
ment there was no response. And when 
the Prime Minister called the leaders of 
the Opposition parties on the 7th of this 
month, then it was the Opposition parties' 
representatives who pointed out to her 
that about a year buck a solution was put 
forward before you and the Akali leader- 
ship also agreed to it, and what is your 
respon.se to that solution? 

AN HON. MEMBER; Do they speak 
now? 

SHRI INDRADEEP SINHA: Their sig- 
natures are there. And that stand was re- 
endorsed at the Calcutta meeting of the 
Opposition parties at which again the Ak- 
ali representatives were present. (Interrup- 
tion) If they have gone back, we will criti- 
cise that act. But that basis for a solution 
is there. It exists. So, your responsibility 
is not discharged by accusing the Opposi- 
tion parties of helping what you call the 
disruptive elements." That does not absolve 
you of all your responsibility. Opposition 
parties have exerted pressure on the Akali 
leadership to put forward reasonable de- 
mands, to give up their unreasonable and 
immoderate demands. Even now we think 
that that Resolution of the Opposition par- 
ties adopted on 30th June, 1983 can still 
form a basis of solution of the vexed pro- 
blem. 

Now, in Punjab, business is at a stand- 
still. Trade is at a standstill. There is 
slump in the market for agricultural pro- 
duce. Credit is not available. There are no 
customers in the shops. Trade is suffering. 
Some agricultural labourers who came 
from UP and Bihar have been killed. They 
are  running  away.  Agriculture  will  soon 

face a crisis. So, the cradle of the green 
revolution will go to pieces if the problem, 
is not solved. It is a national problem. It 
is not a Punjab problem. So, with all the 
emphasis at my command, and with all 
earnestness, I would request the hon. Min- 
ister to come out with a concrete pro- 
posal for some concrete action with a 
view to not apportioning blame but find- 
ing a solution of the problem. It is threate- 
ning the unity and the integrity of the 
country. 

1 support Comrade Surjeet's demand 
that the Government should come out with 
a White Paper. I support Dr. Sarup Singh's 
demand or suggestion that ths Government 
should put a strong cordon round the Gol- 
den Temple Complex . and other. Gurd- 
waras and check everybody who goes in 
and conies out and catch the extremists. 
They can be caught if the Government has 
got the determination and the machinery to 
enforce its will. But I would also suggest 
that let an all-party delegation from bothj 
the Houses of Parliament go on a peace 
mission to Punjab and Haryana,, try to ass- 
uage the communal feelings and restore 
peace and amity and confidence among the 
communities. And; finally, I would suggest 
that the Government should again con- 
vene a tripartite meeting which was ad- 
journed on the 15th. Akali leadership--! 
know have declared that they are not com- 
ing any more to the tripartite conference. 
Through the forum of this House, I would 
appeal to them to re-consider that decision 
and I earnestly request them to come to 
a tripartite conference and find an ami- 
cable solution. But, Sir^ the last word. • If 
tbe Akali leaders do not see.reason, if they 
do not accept an invitation from the Gov- 
ernment to come to a tripartite conference, 
I would still request the Government, to. 
go ahead with the conference with such, re- 
presentatives of the parties who are prepared 
to join, and prepared to sit and find a 
solution. And let that,conference hammer 
out a formula, work out a solution. Let 
the-Government declare that solution and 
let us unitedly go. among the people, Sikhs 
and Hindus, and try to isolate the com- 
munul and extremist elements, .\ and re- 
store the unity and amity between Sikhs 
and Hindus and • defend, the unit and inte-.. 
grity of the  country. Thank you. 

399      Statement by Minister       [ RAJYA SABHA ] re. situation in Punjab      400 
and Haryana 



401 Statement hy Minister [ 28 FF.B. 1984 ] tt. situation in Punjab 402 
and Harxana 

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): The time is running
oat and, therefore, I would request the
Members to be brief in their observations.
Yes, Mr. J. K. Jain. 
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SHRI GULAM MOHI-UD-DIN 

SHAWL (Jammu and Kashmir): Mr. 
Vice-Chairman, Sir, with great pain and 
angui'shj we are debating this Punjab tan- 
gle. I have heard my friends from both 
sides and I am sorry to say that as far as 
these accusations and counter-accusations, 
charges and counter-charges are concern- 
ed, they may not help us in solving the 
problem. It will simply aggravate the 
situation. 

The problem is getting complicated and 
hundreds of innocent lives have been lost, 
innocent people have been killed and pro- 
perty worth crores of rupees has been lost 
or burnt, where tbe very economy of Pun- 
Jab and Haryana is shattered, I. on behalf 
of the National Conference, would like to 
speak about how badly it has affected our 
lourism industry. Due to this problem 
in1 Punjab there are curfews, there are kill- 
ings, there are demonstrations, th©-buses 
and trains are stopped or cancelled and 
even an ordinary passenger does not dare 
travel by bus or train. The result is that 
our tourism industry has suffered very 
badly. Besides, due,t0 these disturbances 
buses or truck's do not ply on the national 
highway which is the only lifeline for us 
and thus our- necessities of life do not 
reach the valley of Kashmir or the Jammu 
province. It is a fact that there are forces 
which are hot for the Unity and integrity of 
our motherland but we have to be vigilant, 
we have to see that as far as this great 
country of ours, the biggest democracy on 
earth, is concerned,' we do not fail in dis- 
charging our duty, come what may. We 
must fight all such forces. 

Now, Sir, I •have read the statement of 
our hon. Home Minister. Therein the 
Government accepts that Chandigarh should 
go to Punjab. Kindly consider this aspect 
that when you Handover Chandigarh to 
Punjab, you dp not handover Chandigarh 
to Akali Party or SGPC, you do not hand- 
over this city to a particular political party, 

It goes to Punjab wherein there are Hin- 
dus, where there are Sikhs, and. Sikhs are 
in various political parties. But then, when 
you accept that Chandigarh must go to 
Punjab, what prevented you from taking 
action.', No use to refer to history; r do 
not want that there , should be more, bad 
blood created by arguments or counter- 
arguments; The point is very simple. If 
you are sincere and holiest, why don't you 
take action? You say that Gurbani.be 
broadcast oft Jullandhar station. Okay, but 
after accepting il, why don't you imple- 
ment, it? That would ^assuage the .Sikh 
sentiments. I repeat that your statement 
says- that Chandigarh goes to Punjab.  am 
not accusing you of malafides. All I say 
is that alibis and excuses will not help us. 
It may be said :that after they got Chandi- 
garh the ,Akali Party ^will enhance« il* de- 
mands, it will demand more and its atti- 
tude is not fixed; to'that point, it is flexi- 
bile-.and. changing: ;My friends, from the 
Treasury Benches want inazboot and sakt 
indamat, but my point is, by repression 
you cannot suppress ..any movement. The 
movement itself, I say for the sake of 
argument, may be wrong-but'if the peo- 
people demand something, by suppression 
you cannot suppress (hese, demands. 

SHRI BUDHA PRIYA MAURYA: It 
is not the demand of ihe people.' It is the 
demand of individuals. ' 

SHRI GULAM MOHI-UD-DIN 
SHAWL: I say a particular community 
whose members are the valient .fighters, for 
our freedom who are at this time guarding 
our borders in far flung areas deserve 
some consideration. Consider that aspect 
of the case that they IOQ are citizens' of 
India. 

As far as patriotism js concerned, it is 
not the monopoly of any particular com- 
munity or party. It is not the monopoly 
of Hindus.    Sikhs, too are .patriotic.   . 

SHRI BUDHA PRIYA MAURYA; You 
are confusing Akalis with Sikhs'. Don't 
confuse Akails with Sikhs. 

'■ ■   "'*      "•:; 
SHRI GULAM MOHI-UD-DIN 

SHAWL: Akalis say that Sikhs are hot 
Hindus. Akails assent that.they^are.fjghting 
for Sikh identity. Consider this aspect also. 
And they say that as far'a's this' explana- 
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tion to Art. 25 is concerned, it should be 
deleted. Where lies the harm if they cease 
to be "Hindus". Are they Indians or not? 
Will  they cease to be Indians? 

[Mr. Deputy    Chairman in    the    Chair]. 
If that explanation is deleted and the Cons- 
titution is amended, it will harm none. 
Sir, the only solution to the Punjab prob- 
lem is that there should be a tripartite con- 
ference. There should be a meaningful dia- 
logue and in that 'dialogue all the Opposi- 
tion parties should be invited, especially I 
would submit that since our very economy 
is already affected by the Punjab problem, 
the National Conference should also be 
associated in those talks. 

I had the honour of attending the tri- 
partite conference when the Assam prob- 
lem was talked about. I attended that con- 
ference. But this time- we were ignored, 
although a particular political party further 
away in the South was invited and they 
did participate. Since we are involved, 
since our economy is involved and affected 
by the Punjab problem, by these disturban- 
ces, we should be  associated. 

My considered view is that with broad- 
ness of mind and political vision this prob- 
lem can be solved. With all humility I 
submit that as. far as the Central Govern- 
ment is concerned, it must take the initia- 
tive and irrespective of what the reaction 
would be from- the Akali Party, it should 
do it because it is the Central Government 
which has to implement and agree to any. 
thing. The Akalis may or may not accept 
but once we see that a reasonable solution 
is being talked about or is agreed to, w© 
shall see that we shed our blood for the 
antity and integrity of our own country 
and we will not. allow any fissiparous ten- 
dencies or anybody to jeopardise it, much 
less think of disintegrating our Motherland. 
Thank you. 

SHRI      BUDHA    PRIYA MAURYA: 

 
You should condemn it. Don't confuse 
Akalis with the Sikhs.   It is a wider aspect. 
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Sikhism   is  a  religion.    But   they     want 
something beyond it. 

 
"Explanation I:—The wearing and 

carrying of "kirpans shall be deemed io 
be included in the profession of the Sikh 
religion." 

"Explanation II;—In sub-clause (b) 
of clause (2), the reference to Hindus 
shall be construed as including a refer- 
ence to persons professing the Sikh, Jain 
or Buddhist religion. It clearly says 
t hat Sikhism is a religion." 
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THE PRIME MINISTER (SHRIMATl 
INDRA GANDH): Sir, tbis discussion is 
on a grave and serious matter, one W I 
has brought shame to India, one which is 
contrary to all the ideals for which we 
have fought, for which we have stood and 
which we put before the world. This de- 
bate, I thought, was meant to find a way 
out of this sad situation, to find a way in 
which we can lift it above party politics, 
to bring it to a national level, f0 try and 



421 Statement by Minister [ 28 FEB. 1984 ] re. situation in Punjab    422 
and Hat yana 

 

heal tbe wounds that have been inflicted, 
to offer sympathy to the families of those 
who have died, to those who have suffered 
humiliation of any kind, to those who 
feel that their religion has been insulted. 
Our eountry is one which is not very dif- 
ferent from other countries so far as prob- 
lems go, but it is unique in one thing and 
that is its spirit of tolerance.- It is unique 
in this that people of all religious or most 
people of all religions respect the other 
religions. The Hindus go to dargahs; 
they visit well-known churches; they go to 
gurudwaras. And I know Muslims also 
£o; as do Christians. ] have seen this my- 
self in Tirupati people of all religions com- 
ing for different functions. This is a scene 
which will not be found anywhere outside 
India. I think that this is not so merely 
as an ideal, but because the Indian people 
have realised that with our great diversity, 
because we have so many religions, so 
many castes, so many regional customs, 
languages, and so on, such tolerance is the 
only threat that can bind all of us together, 
that can give us the unity, which will give 
us the strength to solve our problem, to 
maintain our freedom. I thought this was 
the purpose of this debate. Because I have 
been in the other House and the debate 
started at exactly the same time, I could 
not come here earlier. I was sorry to 
learn that many of our friends opposite 
took this opportunity, just like any other 
opportunity, to put the blame on the Cong- 
ress Party, As I said in the other House, 
so far as 1 am concerned, I have been the 
butt of criticism, of beatings, of all kinds 
of physical, mental and other kinds of as- 
saults since I was a small child—many of 
those who attack us how were not born 
then—but that makes no difference. The 
point I am making is I am used to it and 
this does not bother me. But it does bother 
me, it does worry me, that even in times 
of great emergency and challenges before 
the country today, people ignore the gra- 
vity of the situation, they do not see ihe 
dangers which ar within us, which are 
around us. 

One of the criticisms most often m^e 

is why I announced our acceptance of'the 
religious demands in the Bangla ahib 
Gurudwara.      There is nothing    Previous 
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which I had given, which was the second 
j     award.    It was not the first one. Before 
that there had been another similar agree- 
ment and there were two awards.    I felt, 
it looked rather silly to keep on    giving 
awards which are disregarded.   But, mere- 
ly in order to come to a conciliatory   and 
amicable agreement,    I agreed.    "If   you 
feel strongly, we can go into it again.". 1 
shall not enter into details.   But, on   that 
particular issue also, the Akali stand differ- 
ed from time to time. The demands also 
concerned other States. Then the    Akalis 
said that they need not be included and s.> 
on. You probably know, even with regard 
to the religious demands, one which we ac- 
cepted was later withdrawn.    But because 
the river waters are of concern not merely 
to one State, it is not in my power to say 
that this should be the    subject of      an 
award, especially when the previous awards 
were being completely    ignored.    So, we 
offered to refer to a  tribunal. 

Then  came the question of     territory. 
On territory also, there,   have been diffe- 
rences.    There was the Shah Commission 
which gave Chandigarh to Haryana.   Then 
the matter came to me.   I changed it   and 
said  that  Punjab could  have Chandigarh, 
but Abohar and Fazilka    should go      to 
Haryana, and this was agreed to by     the 
then leadership of the Akali Dal, whether 
they were named Akali Dal at that   time, 
I do not know because these parties keep 
changing names all the time and it is very 
confusing for us on this side.    But they 
agreed. I am told by other people   living 
in Punjab, Hindus and Sikhs, that not only 
did they agree, but they celebrated      the 
event  as a victory.     Nevertheless,     after 
some time, the issue was reopened.    This 
is my problem.   What 1 said to the oppo- 
sition parties was   that     any   agreement 
arrived at has to be lasting, it must take 
into cognizance tha interests of the other 
States involved.    We cannot do something 
for one State and let the other State suffer. 
If the States can come to an agreement by 
'hemselves, that would be the best.       If 
key cannot, then let the whole territorial 
d'tmte go to another tribunal or whatever 
n&\e you want to give it,  but  to  some 
auth\rjty whose decision will be accepted. 
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So, the limited point remained that we 
should give Chandigarh now and let the 
other areas be decided later. Frankly. 
Sir, I felt that this was not fair to the 
other State; setting one part but leaving the 
other open. I thought that this decision 
should be taken together. 

In this period, we have not sat quietly. 
We have had bilateral talks. We have 
had tripartite talks. We have had a lot 
of people coming as mediators, going 
back and forth to different people, bring- 
ing messages, sometimes a little contradic- 
tory, changing their stand. in all this 
time, Article 25 was not mentioned at all. 
Personal law was never mentioned. It was 
never mentioned in front of the tripartite 
meeting or anywhere else. It was men- 
tioned to me by an individual who came 
to see me some months ago. He said 
that he was very close to the Akali lea- 
dership. I have no way of knowing 
whether he is or not. When he mentioned 
it frankly, Sir, I did not know what the 
article was. I said to him quite frankly 
that i was not a lawyer and that I did 
not know the exact words of the article. 
But if he thought that that would solve 
the problem, then I would have our law- 
yers look into it. But then it was not raised 
in any meeting. Just now, the opposition 
leaders themselves mentioned that it was 
not mentioned before them at the tripar- 
tite meeting. Suddenly, it becomes the 
most important thing, overriding all the 
other issues. An hon. Member has just 
sent a note to me drawing attention to a 
fact which—nobody here has mentioned— 
saying that the explanation to Article 25, 
by which the Sikhs were included amongst 
thi Hindus, came as a result of an agree- 
ment between Sardar Tara Singh and Sar- 
dar Patel because the Sikhs wanted the 
same concessions for their depressed class- 
es as the Scheduled Caste amongst the 
Hindus. It was then that the explanation 
was added and this is the part of the arti- 
cle to which the Sikhs or rather the Akalis 
themselves a party. Tt seems to me to 
1-* a very strange situation.. Perhaps you 
can understand it. But I do not understand 
it and it does seem as if there are some 
forces which do not want an agreement. 
An hon. Member said that we should meet 

the Akalis    We have met    them    mar 
limes.    Whether we meet them again     i 
not is not the point.   Tlie point is:     E 
they want a solution?    Or are there son 
forces, whether they are extremists or wll 
they are I do not know, who are preven 
ing them from coming to an understand 
ing.    it is true that on several occasion 
it seemed that .we were on the brink      
an agreement.     But it did not     happei 
The opposition cannot put the blame    o 
us.    1 am a consistent person.   My phile 
sophy,    by policy, was made io my chile 
hood and girlhood and I have found   n 
reason to change it.   As the world change: 
one  acquires  greater  scientific  knowledge 
•one acquires new methods and one think 
new thoughts.   But the basic principles d 
not change.   I have always stuck to then 
Here there is no 1?asic principle involved 
If there is, it is that the interests of     a 
concerned should be kept in    mind. Thi 
is the basic principle so far as I am con 
cerned.    As i said, we want a solution t< 
be enduring and amicable.    There    must 
bs some surety that people will not      g< 
back on it. You will remember, Sir, tha 
in the Anandpursahib    Resolution,    ther 
are opinions which, as my colleague    ha 
said, no Government and, I think, no peo 
pie can accept because they go against thi 
very concept of the unity and integrity o 
the country.   The Opposition leaders hav< 
told  us,    "No, they have changed    their 
mind." I said,    "Will they not re-open i 
after some time?" They were not able tc 
give an answer t0 that.    They said,      i 
may be after some years.    Sir, I may nol 
be here in the House or the world after 
some years.    Many of us may not     b« 
here either in Parliament or in the world 
But India will be here. Can we do some- 
thing now which will be harmful to India 
in future?   We cannot think only in terms 
of five years or ten years.    We have     tc 
think of India in terms of hundreds     oi 
years.   What people have done in the past 
is shaping us today.   And what we     are 
going to do will shape India's future. 

Therefore, Sir, I welcome this debate. 
I do not know whether there was an argu- 
ment here as we had in the other House. 
But the only reason for putting it off was 
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not to hide anything, not to avoid any dis- 
cussion but because a bandh had been dec. 
lared in Delhi and the burning of (he 
Constitution was declared by the Akali 
Dal. We felt that if anybody said any 
word which could be misconstrued, it 
might become a reason for a flare up and 
further killings. This is what we wanted 
to avoid. That is why we wanted to post- 
pone this discussion for a few Jays, Ihe 
bandh, I am glad, has passed off peace- 
fully. But I am sorry to say that some of 
the posters that were brought out were 
extremely provocative, and it is a tribute 
to tlie other community tha. it did not get 
provoked. 

Once more I should like to express my 
deep sympathy to the families of all 
those who have died, regardless of their 
religion and regardless of the reason for 
which they were killed. And I should, 
like to make a sincere appeal to this 
House that our democracy cannot sur- 
vive unless we agree that there are some 
matters which are above elections, which 
aie above party politics, there are some 
matters on which we must sit together. 1 
had no reason to involve the Opposition 
parties in our talks. I don't think it helped 
me, quite frankly. But I involved them be. 
cause I thought that it is a national 
issue  and  (hey  should  be  involved. 

Previously, there have been times 
when the whole of North India was in the 
hands of the Opposition parties when we 
were at the Centre. There was even a 
time, you will remember, Sir, I had a 
minority Government here in Parliament. 
Hut we never had this kind of acrimony, 
we never had this kind of bitterness. The 
Opposition parties fought us, we fought 
them in elections. They won sometimes: 
we won sometimes. They had their State 
problems. They came and discussed them. 
We always could sit together in a friendly' 
way, anti I could discuss national and in- 
ternational problems with them. Unfor- 
tunately, today, I do not know why the 
Opposition  has taken  a  stand  that   they 

feci thai this is no longer possible. So, 
although we meet and we talk, it is a 
superficial meeting. It is not a meeting! 
where we feel that we are both attemp- 
ting to solve a common problem. This is 
the need of India today. On this issue of 
Punjab and Haryana and on many other 
such issues we could and should rise above 
any other small interest and think only 
of the sort of India which we must to- 
gether build and which we want so that 
our people keep their faith in our sys- 
tem. People will want to strengthen only 
that system which they believe is deliver- 
ing the goods, and which will make the 
sort of India which is in their largest in- 
terest.  Thank  you,  Sir. 

MR. DEPUTY CHAIRMAN; Shall we 
continue with the debate? Anybody wants 
to speak? (Interruptions) Yes, Shri 
Tiwari? 

8 P.M. 
SHRl V. N. TIWARI (Nominated): 

Yes Sir. 

MR. DEPUTY CHAIRMAN: Please 
take   only  five   minutes. 

SHRI V. N. TIWARI: I will take even 
less than that. 

Mr. Deputy Chairman, Sir, I have lis- 
tened to the hon. Minister's Statement as 
wel) as the esteemed Prime Minister's con- 
cern and remarks. I have only to submit 
that what was the issue between two 
groups six years ago, i.e., Akhand Kirtani 
Jatha and the Nirankaris became a poli- 
tical issue and today it has become a 
national issue and has the danger of^be- 
coming an international issue. Why I am 
saying so is because the burning of the 
Constitution yesterday is no more a politi- 
cal issue but a national issue and when I 
am saying that it has the danger of 
becoming an international issue, it is be- 
cause of the border areas of Firozpur 
and Amritsar and Gurdaspur being in- 
volved and not only because of that but , 
also because of what is being said in 
Sweden about this movement as to how 
the emigration has to take place and how 
this  problem  has  been  created  and  why 
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Ihe international forces should not be 
there. My submision is that let us not 
treat this issue merely as a political issue 
any more. Let us take it in the spirit of 
the national issue or the international 
issue. 

In this connection, I suggest that first of 
all, let a delegation of Members of Par- 
liament of all political parties visit Har- 
yana and Punjab to ensure confidence in 
the people which has really been shaken. 
1 know it because I come from that area. 
A delegation going together as a parlia- 
mentary delegation will have certainly a 
soothing effect on the people. This is my 
one submission. Secondly, Sir my sub- 
mission is that those who have known 
lately what has happened in Punjab or 
Haryana one cannot be proud of that. But 
it is certainly not the doing of ordinary 
people. It is the doing of trained comm- 
andos. I am sayis^g this because I know 
that in the Hoshiarpur district when a 
bank was looted, the man was all the 
time smoking a cigarette till he came io 
know that the police is there, the smoke 
is there and teargas is there. Then he cal- 
led the other man and he killed him and 
i killed himself also. Now this is one 
story. It cannot be an incident by ordin- 
ary people, but by trained people. Then 
the question is, who is training them? 
Unless and until the country knows that, 
we will not be able to solve this prob- 
lem and then 1 have only one more sub- 
mission to make. As you know, Sir, there 
is no conflict over of criminal law in 
this country. If minorities, religious 
groups and others have to make this type 
of demands and burn the Constitution. 
1 think the time has come that we should 
have one Indian civil law also and who- 
soever believes in that Indian civil law 
can be a resident of India and one who 
does not believe in that law may not be 
a resident of India, may not be a    citizen 
of India, if we want Indianism to flourish. 
Therefore, Sir, let us deal with this issue 
not on political lines, not on party lines, 
not on group lines but let us take it as 
an Indian issue, which has the danger of 
becoming   an   international   issue. 
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Right to Freedom of Religion; 

25. (2) (b) providing for social wel- 
fare and reform or the throwing 
open of Hindu religious institu- 
tions of a public character to all 
classes and sections of Hindus. 
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enable the law enforcing agencies in Pun- 
jab and Chandigarh to seek aid of armed 
forces, as and when neeessary, special 
powers were provided to the armed forces 
under the Armed Forces (Punjab and 
Chandigarh) Special Powers Ordinance, 
1983, which was promulgated on 15-10- 
1983. These Ordinances were later made 
Into Acts of Parliament. Also various eff- 
orts made by the police after imposition 
of President's rule have yeilded some res- 
ults. There are various steps which we 
have taken and I can only assure the 
House that the Government will not fail 
in  taking  strong  steps.. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS  (SHRI KALP NATH     RAI): 
Strong steps. 

MR. DEPUTY CHAIRMAN:  Use    the 
word   ' 
 
,   your  Minister  says  that. 

SHRI P. VENKATASUBBAIAH:... 
to ruthlessly put down the extermists. I 
can assure the House that all possible 
steps will be taken in that part of tlie 
country. 

MR. DEPUTY CHAIRMAN: I want 
to inform the hon. House that the Hous* 
will meet tomorrow at 6.30 P.M. tomorrow 
for presentation of Budget only. 

 
The House then adjourned at 

seventeen minutes past eight of 
the clock till six-thirty ot the 
clock on Wednesday, the 29th 
February,  1984. 

SHRI P. VENKATASUBBAIAH: Sir,
I have got nothing to add after a very
long historical speech made by our great
Prime Minister,, but I can only assure
the House because many of the Members
who haye spoken, have just requested the
Govrnment, urged upon the Government,
made suggestions, to the Government that
firm action has to be taken to deal with
the extremists. So, only on that point I
want to point out that we have taken va-
rious measures to contain these extremists
going round in Punjab. After the impo-
sition of the President's rule, the Punjab
Disturbed Areas Ordinance, 1983 and the
Chandlgarh Disturbed Areas Ordinance,
1983 were promulgated 0n 7-10-1983. To 


